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THE DEMUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING [SHRI DALBYR'SINGH) 1 (a) Yen
The '1evel of Pollution in Damodar River
rose considerably dwring November last
yéar dueto ‘dischavge ofindustrial effucnts
by different industries located in the in-
dustrial belt of Durgapur—Asansol.

(b} Aga corrbictive measure,the Damo-
dar Valley Cobporation authorities have
released flushing dose:h of wlv.l;cg from the

tream dams.and the ti wag
“braqgl}t under coptrol. The Wgncngal
Goveratment wrged upon the concetrind
industries of the area to regulate the dis-
Charge' of waste cfluents of their fagtories
#q a& to cause no or; minimum pollution
in the Damodar. A committee consisting
of both offitial m>mbers and representa-
different industries of the area
identifled” the industries contributing to
major pollution.’ In thisregion and made
suggestions for regulating the discharge of
industrial efuents preferably after treat-
xaent,  The ndustries concerned have
promised to cooperate.

The Government of West Bengal have
constituted a State Board fer Prevention
and Control of Water Pollution under the
Water Prevention and Control eof Pollu-
tion) Act, 1974 for taking measures to
prevent and control water  pollution
within the State.

Allocation of Funds for Maharashtra
Sium Improvement Progrm_mc

1. SHRI Z. M. KAHANDOLE :
Will the Minister of WORKS AND
HOUSING he pleased to state :

() ¥ae allogation of funds for the slum
improyement ogramme of Maha-
rashtra by the Centre in the preceding
theee years, °

+{b) out of thid, how much was ear-
marked for the city of Malegaon, District
Nasik;' and

¢) what work has heen done with this
fiboney, dyting the last three yenrs?

THE DEPUTY MINISTER IN 1HE
ISTRY OF WORKS AND HOUS-

ING (SHRI DALBIR SINGH) :(a)
Central Scheme for Environimental
m'nmentiu Slur Avcaswasa Oentral
scheme during 1972-73 sad  1973-74

T LAPRIL RIS ¢ /

Writham dissprt b

mw mlm ¢ ibmde uh‘
teagafarrad  to) the m?iw yth
effect from

the yeags- -gmﬂlﬁg;:.’,‘; nmm

wm of Rs. 9,8 saﬁgﬁofm M\ﬁtl
environnienta

Improvement in Bombay, Pooya

Nagpur. " ’ . I}ﬁd

(b) and (c) As the city of Malegaon hitd
not been covered under theahove scheme,
[0 amiount wes. releasad for thise city,

The tion of doing amy work with
Central assistance for this city, therefore
dots not arise.

Posts of Chief Sanitary In
in Health Department of N.D.M.C.

ﬁqoz. SHRI P. M. SAYEED : Will the
Ministet of WORKS AND HOUSING
be pleased to state :

(a) the number of Class IIT posts of

Chief Sanitary Inspectors in Health
Department  of New Delhi  Municipal
Committee  filled from 1st January,
1971 to-date;

(b) the number of vacancies reserved
out of these for Scheduled Castes and
Scheduled Tribes and filled by candidates,
from these communities; and

(c) the reasons for not filling reserved
vacancies 1if any, from amongst Sche-
duled Castes and Scheduled Tnbes
;nd t;u: attion taken to undo injustice,

one

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI DALBIR SINGH) :(a)
Three posts, in all, were filled two with
effect from 15th April 1971 and fhe
third with effect from 1st January, 1g97a.

(b) No vacancies were peserved for
Scheduled Castes and Scheduled Tribes
until 27th November, 1972 the dats of
Government order mpking reservation

licable in cases of promotion on, the
bazis of seniority.

(c) Does not arise in view of answers at
(a) and (b) above.
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